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Petition(s) for Special Leave to Appeal (Crl)... 2014
CRLMP. NO(s) . 8520-8522

(From the judgenent and order dated 20/12/2013 in CRA

No. 1653/ 2006, CRA No. 1660/ 2006CRA No. 1716/ 2006 of The H GH
COURT COF JUDI CATURE AT ALLAHABAD)

RAM PRASAD Petitioner(s)
VERSUS

STATE OF U. P & ANR ETC. Respondent ( s)

(Wth appln(s) for permission to file SLP)

Dat e: 02/05/2014 These Petitions were called on for hearing
t oday.

CORAM :
HON BLE MR JUSTI CE CHANDRAMAULI KR. PRASAD
HON BLE MR JUSTI CE PI NAKI CHANDRA GHOCSE
For Petitioner(s) M . Pawanshree Agrawal , Adv.

For Respondent (s)

UPON hearing counsel the Court nmade the foll ow ng
ORDER

Permission to file SLPs is granted.
| ssue noti ce.

(Ceeta Ahuja) (I'ndu Satija)
Sr.P. A Assi stant Regi strar



